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{Mr. DepUTY CralrMaN  in the Chair]

CALLING ATTENTION TG A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

REPORTED INDEF N'IE (LOSURE OF THE

BuUrDpwAN, JADAV 'LR AND KALYANI UNi-

VERSITIES AND THE SHIBPUR ENGINFLRING
COLLEGE ~ WEFST BENGAL

SHRI KALYAN ROY (West Ben-
gal): Sir, I beg o call the attention of
the Minister of Education 2nd Youth
Services to the rej orted indefinite closure
of the Burdwan, Jadavpur and Kalyani
Universities and t e Shibpur Engineeting
College in West Bengal and its impact
on education m the State,

THE MINISTI R OF EDUCATION
AND YOUTH SERVICES (PROF. V.
K. R. V. RAO) Sir, I am placing a
statement on the Table of the House
explaining the cir:umstances leading to
the closure of the Universities of Jadav-
pur, Burdwan and Kalyani and the Ben-
gal Engineering tlollege, Shibpur [See
below.]

From the info mation available re-
garding the recert incidents in  West
Bengal, it would ippear that these are
not incidents of s udent unrest as such;
these are activitie, of a small, well-or-
ganised, well-tratned and intelligent
group of persons who are seeking to
bring about a tot. | change m the exist-
ing social order 'hrough violence. It
appears that they are attacking educa-
tional institutions partly to attract tne
attention of the yc ang in the most direct
manner and partly in the hope that it
the educational in.titutions are paralys-
ed, it will enable 1hem to enlist the ser-
vices of the stud'nts in their pro-
grammes. The form which these attacks
have been assumirg also seem to follow
a regular pattern. They gen¢rally des-
troy libraries, lab ratories and other
equipment At times, buildings are
damaged or burnt

Although the problem would appear
to be a law and crder problem, 1t cun-
not be exclusively dealt with as such
The Central Advicory Board of Fduca-
tion which met rec:ntly in Delhi expres-
sed 1ts sense of dis ress with the growing
incidence of stude it unrest and the in-
creasing manifestations of violence in
the country, The Board was of the
view that effective programmes of action
would have to be developed to countei-
act the recent trends, A Committee of
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the Board ts going into the problem mn
detail and [ hope that the deliberations
of the Committee will lead to some
concrete suggestions for dealing with
the problem.

During my visit to Calcutta last
week. [ took the opportunity of discus-
sing the matter with the Vice-Chancel-
1ors of West Bengal Universities and
Adviser to the Governor on Education.
The Vice-Chancellors took the view that
it was a political problem and had to
bz dealt with by the political parties.
The Government of West Bengal and
the Vice-Chancellors feel deeply con-
cerned about the situation 1n the State
and are devising measures to meet the
cnallenge.

1 have also had a meeting with the
leaders of Political Parties in Parlia-
ment yesterday and discussed with them
the problem of student unrest in the
country and particularly the manifesta-
tions of violence. Some usejul sugges-
tions were made at the meeting and we
are continuing the meeting tomorrow.

We are all distressed that the normal
educational activity in the institutions in
West Bengal should have been interrup-
ted abruptly. The law and order aspect
of the situation arising out of the poli-
tically motivated violence in these insti-
tutions has been dealt with by the Home
Minister on a separate occasion. On
my part I am deeply anxious that nor-
malcy should be restored as quickly as
possible so that these institutions can
resume their activities without delay

Statement regarding the reporied inde-
finite closure of the Burdwan, Jadavpur
und Kalvani Universities and the Shih-
pur Engineering College in West Bengal
and its impact on education in the State

According to the information {urnish-
ed by the West Bengal Governmen., the
Universities of Jadavpur, Burdwan and
Kalyani and the Bengal Engineering
College, Shibpur, have been closed

In the case of Jadavpur University
there were serious incidents on April 10,
1970, resulting in extensive damage to
tre properties of World University Ser-
vice Centre and the Gandhian Studies
C:ntre. The University has informed
that on April 29. following an explosion
in the Polytechnic Hostel on the Uni-
versity campus, the Principal’s room was
ravaged. Plans for large-scile campus
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ravage on May Day were also reported.
Apprehending danger to life and pro-
pertly, the Vice-Chancellor decided on
April 30, 1970, to close the University
and hand ever the campus to the Police.

The Burdwan University was closed
on April 23, 1970 consequent upon
clashes in connection with students’
union elections.

The first incident in Kalyani Univer-
sity took place on April 21, 1970, follow-
ing elections in the students' union of
the Faculty of Agriculture. A number
o bhombys were sxploded dn the canpus
On April 24, reports were teceived from
a number of Deans, Provosts of the
Halls and some teachers that the situa-
tion in the campus was growing tense
in the sense that reprisals were being
planned amongst the opposite groups of
students. Taking all the factors 1nto
consideration it was thought advisable
to declare summer recess before the due
date. The University was accordingly
closed on April 25, 1970.

The Bengal Engineering College, Shib-
pur, was closed with effect from May 6,
1670 upto the end of summer vacation.
Serious clashes were apprehended which
might have necessitated firing by police
and could have resulted in serious escala-
tion of trouble beyond the 1asutution
itself.

SHRI MAHAVIR TYAGI (Uttar
Pradesh): He has defined it as a socio-
economic problem.

SHRI KALYAN ROY: Mr. 'tyagt,
you are here for the last fifteen years,
Now, let me seek clarification. 1 was
mistaken—not three but four universities
have been closed down and 50,000 stu-
dents have been locked out. | think
the Education Minister will agree with
me that universities are sensitive spcts
and particularly the faculties of science
and engineering colleges are the most
scnsitive spots.  Out of 4,000 students
who wish to set admission mto the
engineering colleges, only 1,000 can get
in. This revolt in the campus is toaay
being spearheaded by the fine students,
by the engineers, by the sciznce siudents
and that is a departure from the pasi,
when the discontent was confined to the
students of the faculty of law. Mr. Rao
said that the violence is being committed
by small groups, but is it not a fact
that the bulk of students, who should be
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on your side, are today developing &
hostile and indifferent attitude towards
the umversity authorities? Unless you
win them over, your battle against all
other forces is lost. Following from 1t
you have set up a committce to find
out the causes of students unrest. Lead-

; ing press comments, the Statesman and

others, have said that it is a joke. It
1S a bluff, 1 say. Do you not know
the causes for the student unrest? i3 it
unknown? Is it not due to four fac-
tors? One is the Governing Bodies of
the Jadavpur University, Kalyani Uni-
versity, North Bengal University, the
Shibpur Engineering College and the
Burdwan University are most undemo-
cratic, feudal and of a colonial characier
and these Governing Bodies of the Uni-
versities are dominated by the Govern-
Ment's agents, capitalist stooges. . .

MR. DEPUTY CHAIRMAN: You
should ask a question,

SHRI KALYAN ROY: This is the
Question. Is it not dominated by the
sons and grandchildren of those who
donated to the universities? What is the
sénse in appointing a Judge of the Cal-
cytta High Court as the Chancellor of
the Jadavpur University? Js he compe-
tent? Is he efficient? My second point
1s this. Is it not a fact that the closure
IS due to real discontent among the tea-
chers and professors in all these four
Uhjversities? There is tremendous cor-
Iyption and nepotism regarding per-
manency, regarding selection, regarding
appointment, regarding transfer among
the teachers and lecturers and the top
hosses of the Jadavpur University and
tfhe Burdwan University are responsible
or it.

. MR. DEPUTY CHAIRMAN: That
15 enough,

SHRI KALYAN ROY: Thesec are the
our factors. Is it not a fact that this
revolt is due to

SHRI1 A, G. KULKARNT (Maha-
rashtra): C.P.M.
SHRI KALYAN ROY: Please, 1t

affects me. In Maharashtra do the stu-
ents give examinations also? The third
Point is this. Is it not a fact that the
Tevolt is due to the way the Americau-
ominated organisations have penetrat-
ed into the universities? My last point
18 this. Is it not a fact that the problem

-8 due to the greatest uncertainty which

1S being faced by the technical students,
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by the engineer.? They were being
lionised by eveiybody, including the
Prime Minister and the Home Minister
in the past. Now, what is happening to
the engineering g aduate? He feels that
he is unwanted. He has no position in
the society. The four causes are : un-
certainty, the Amcrican domination, tea-
cher discontent and the undemocratic
character of the Governing Bodies.
These are respons:ble for the discontent.
Would you please assure the House—if
you agree with ne—--that you wiil not
close down the ur wversities and you will
put a ban on the sending of police to
the colleges? You should, if you agree
with me. Would vou ban the entry of
the police into the universities of West
Bengal? Today it is a ghastly sight.
Would you assure f you agree with me?
The closure of the universities is no
solution. You shculd ban the entry of
the police into th: colleges. My last
question is this. VWhy did you not care
to meet the studeits’ union”? You are
saying that the stiudents will not be
allowed to particip:ite and to administer
the universities. You talked to the
Vice-Chancellors who are cowards, but
why did you not ineet the students?

PROF. V. K. R. V. RAO: [ very
much regret it. I know that my hon.
friend js emotionally very much involv-
ed in this matter and I respect his
sincerity and passicn, but I very much
regret the expressic n that he used re-
garding the Vice-C! aucelinrs. He called
them cowards. I know of at least one
Vice-Chancellor, the Vice-Chancellor of
the Calcutta Univerity, who has been
subjected, over the iast year and a half,
to experiences whicl many of us sitting
in this House may have found it diffi-
cult to put up with, Still he is cheerful
and balanced. He i not only objective.
but also extremely .ympathetic in his
approach to the students. So, I hope
that my distinguished friend will not
mix up his very gepuine interest mn tne
solution of the problem with this kind
of observation, Si. he has made u
series of suggestions regarding what he
thinks are the csus:s of the student’s
unrest, Obviousiy, he would not expect
me to tell him in th.s House whether 1
am in agreement w th his analysis or
not. but certainly all the points that he
has mentioned are points that I should
take into account. He also wanted to
know, Sir, why I did not meet the stu-
dents. I am very sorry again thai he
implied that 1 somehow preferred the
Vice-Chancellors - to  the  students.

f
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Actually I spent only a few hours 1
Calcutta and I thought because 1 am
spending only a few hours—I had gone
there for an engagement; 1 reached the
previous night at 11.30 and left next
afternoon at 4 o' clock and in between
I had about an hour-and-a-quarter before
going to the airport--let me point out
tae position at least. So I acranged to
meet the Vice-Chancellor and some of
the advisers in order to find out what
the situation was. There was no (ues-
tion of my not willing to meet the stu-
dents. I am always willing to meet
the students and listen to tnem. In fact,
1 have been calling for dialogues between
the authorities and students and 1 can
assure the hon’ble Membcer that 1 will
have no objection if he wants to bring
a delegation of students to discuss with
me any problem. He can bring anybody
he likes. I am always prepared to lis-
ten to people who want to come and
talk to me about their problems. Re-
garding this question about the non-de-
mocratic organisation of some of the
universities and governing bodies of
colleges and so on, 1 think a little while
ago in answer to another question )
had indicated that the governance of
universities and colleges is under exa-
mination by a committee. kven more
than universities—at least in the case of
universities the problem is ouly one of
bringing students in for participation—
in the case of governing bodies of col-
leges—many private  colleges—-1 am
utterly dissatisfied with their exssting
composition and in fact this proolem has
bezn specifically referred by me and is
being examined by this particular com-
mittee. The hon’ble Member should rea-
lise the limitations of the Central Govern-
ment in dealing with matters by legisia-
tion, but as soon as the report of this
Committee is avaiable, I hope if we can
do something in the matter at the Cen-
tre we shall certainly do so. But the
bulk of the problem rests with the Stutes
and 1 hope the hon’ble Member wiil
use his persuasive or, if 1T may say su,
his violent eloquence. his dynamic elo-
quence, to persuade the Government in
his own part of the country also to
follow the suggestions that may emanate
from the Committee’s Report.

SHR1 KALYAN ROY: Sir, T seek
your protection. 1 had two specific
questions. No. 1, would he protest
against this use of police inside the
campus? And, what is ths sense ot
appointing a High Court judge as
Chancellor of Jadavpur University?
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PROF. V. K. R. V. RAO: Sir, | am | Government must take responsibility of

sorry, regarding the second point, I am
not responsible for the appointmeat of
a High Court judge as the Chancelior
of the Jadavpur University. In fact, [
did not know it. All that 1 knew was
that Dr. Triguna Sen was the Chancel-
lor and I read in the newspapers that
he had resigned and also that his resi-
gnation had been accepted. | am nol
the appointing authority for the chancel.
lorship of Jadavpur University. Regard-
ing the first question whether [ would
ban the entry of police into the univer-
sity campuses, that, Sir, is a matter that
concerns law and order and I won’t darc
to take upon myself the responsibility
which properly belongs to the Ministry
of Home Affairs.

DR. DEBIPRASAD CHATTOPA.-
DHYAYA (West Bengal) : Dr. Rao
answered to the question repeatedly em-
phasising the point that the Central Gov-
erninent are helpless in bringing out any
sort of improvement in the utterly dis-
ordered situation that is prevailing in the
universities. 1t has been admitted by
the authors of the Education Commis-
sion Report that Central responsibilities
are there particularly for planning of
man-power in the crucial sectors like
:ngineering, agriculture and medicine. It
has been admitted by the distinguished
educationists as early as 1966 and the
explosion that has taken place in the
last four years, particularly in West Ben-
gal. has been found to be in these cru-
cial sectors, identified already in 1966.
So, it shows that the problem was dia-
gnosed in the right time but the pro-
gnosis was absolutely wrong or it was
not pursued in the least. T agree that
the cause of the campus unrest lies in
most cases outside the campus, bul su
far as West Bengal is concerned, for the
present series of closures etc. [ think
there are two reasons: one is, I think,
the deliberate politicalisation of educa-
tional institutions by injecting party in-
fluence through the Education Depart-
ment and negatively by paralysing the
law and order situation through the
Home Department of the disintegrated,
discredited, disgraced and now disao-
peared United Front Government. So
these are the two reasons, ons negative
contributed by the Home Ministry and
the other politicalisation contributed by
the Education Ministry. Now 1 think.
Sir, my questions are very specific: (i)
in view of the ITGC’s obscrvation tl,at
education must increasingly be made a

national concern and that the Central !

e

education for manpower planning in
crucial sectors like agriculture, engineer--
ing, medicine, etc. will the Hon'bre
Minister be pleased to state how the
Government propose to tackle student
unrest in general and serious eruptions
in agricultural, medical and engineering
institutions in particular? My second
question is, have the Government noted
the close, almost casual relations, exist-
ing between the technical and other per-
sonne! like engineers and doctors on the
one hand and the rise of indiscipline
and student unrest on the other? What
the Government is thinking of doing in
this respect?

SHRI DAHYABHAI V. PATEL
(Gujarat): Nothing.

PROF. V. K. R. V. RAO: Sir, 1 am
grateful to the Hon'ble Member tor the
extraordinary confidence he seems to re-
pose in the ability of the Central Gov-
ernment to solve all problems. Tt is
natural, since he belongs to my own
party, Sir, that he must have this con-
fidence in the ability of the Government
to solve all problems. [ only want to
tell you that as far as this man-power
planning is concerned—you may accuse
me if advertising a book of mine—-I
would like the Hon’ble Member who
made this very adjectival remarks and
who is himself a very learned man, to
read a little book of mine ‘Education
and Human Resource Development’
published about 3 years ago which -ill
tell him a great deal about the man-
nower planning he has been talking
about. I should like to tell here, Sir,
that man-power planning as far as
engineering and agricultural and medical
graduates are concerned, has been going
on for a long time. In fact, what went
wrong—in fact in the Second Plan and
Third Plan it was this planning that
helped us to go over to industrialisation
and ajl that—was that the projections
that we made of the demand in the
Fourth Plan did not go throngh for
various reasons like recession. war. a
decline in investment, and so many other
reasons. But these demand projections
did not go through and, therefore, there
has been a gap between the actual sup-
ply of engineers and the demand for
engineers and various steps have been
taken from time to time, Sir, in this
regard and this House has been inform-
ed about the steps that have been taken
both by the Ministry of Bducation. the
Home Ministry, the Petroleum Ministry,
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the Industrial Ministry, the State
Governments and so on to sece that
there is no wnemployment-—there 15 no
unemploymen 1n the medical field,
actually we are not able to find
enough seas for those who want

medical educalion; there is shortage of
doctors —amoi g the technijcal graduates
is overcome. I agree with you that the
problem of t chnical graduates. both
diploma-holde s and engineers, being un-
employed is ery sertous and we are
very much a vare of that. Something
like 50 to 60 thousand people, engincers
and diploma-woiders, are unemployed
1 do not know the exact number in West
Bengal, but 1 would like to tell the
Hon’ble Member that is not a problem
only of West Bengal but this 1s an all-
India problem It is  very dfficult to
sort of solve t by a magic stroke of
the pen to deal with 50,000 people who
are unemployel and who are technical
persons unless we have a very fast, big,
massive programme of public works on
the lines. for 'xample, President Rose-
velt had during his days. I am very
glad to get the interruption of Shri
Mohan Dhario. I wish he will raise
his powerful voice in support of such
a big prograiame because there are
limits here of 1 fairly reckless Minister
like myself as ro the extent to which I
can go about iiring my views on mat-
ters on which there 1s no Cabinet deci-
sion. 1 have unswered the second part
of the questior and told how we are
trying to dea with the problem of
engineering un mployment.

SHRI DAH "ABHAI V. PATEL:
You can start + bomb factory.

PROF. V. K R. V. RAO" 1 thmk 1
have answered the second part of the
question as to what we are trying to
do to deal with tihe problem of engincer-
ing unemploym:nt. Regarding the first
question as to I ow we propose to tackle
the problem of student unrest, I thought
I had more or less bored the House by
telling all the hings we are trying to
do. This year ve made a special grant
of Rs. 3 crores Io the University Grants
Commission for student welfare and
amenities in all 'he universities with spe-
cial emphasis o1 text-book libraries, day
study centres, 1ostel facilities, and so
on, We are al o trying to see to what
extent this problem of participation can
be settled fairly quickly and, as 1 said,
we are also trying to see to what extent
we can increase opportunities for em-
ployment, We are also trying to see

13
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how we can reorient the educational
system. That will take time So that
to the extent we can I think we are
trying to do something to deal with this
problem.

SHRI NIREN GHOSH (West Ben-
gal): First, I would like to say that it
is rather queer that the hon. Minister
began his reply by giving a certificate
to a small group of intelligent and deter-
mined students who brought about the
closure of those universities. Naturally
taey will take your certificate in right
earnest, no doubt. You have given them
u certificate. I would like to know
whether you are awarc that m several
places, though we are oppcsed to the
«ending of police inside educational ins-
titutions, the present Government, your
Government, the Prestdent’s Govern-
1ent did send the police, and the police
s ood by while they wrecked the libra-
r.es in their very presencc. It anybody
pointed out to the police. “Why don't
you catch them? In your presence they
are domg it the police rephed, “You
arrest them and hand over to us °

MR. DEPUTY CHAIRMAN: Ques-
fion please.

SHRI NIREN GHOSH: The Minis-
ter of State of Home Affairs is also pre-
sent here. Mr. Shukla should also lis-
ten to it. Mr. Shukla, I would also like
you to listen. because your Ministry is
concerned with it. T want to know whe-
ther you are aware that allegations have
appeared in a newspaper called Dharpan
ran by the news reporters of various
napers of West Bengal that DIG's Dhe-
babrata Dhar and Ranjit Gupta are
personally connected with various ope-
rations of the Naxalites—they did not
name them. . .

MR. DEPUTY CHAIRMAN: Put
the question now.

SHRI NTREN GHQOSH : The question
is whether he is aware that ceitain police
officers in West Bzaeal are connected
with them and directed their cperations.
These allegations have been made
against these two officers, Dhebabrata
Dhar and Ranjit Gupta; one is DIG,
Presidency Range and the other is DIG,
B  When a tram car was burnt by
them, they said the brief was given to
them by the police. Therealter no more
burning of tram car took place, insinuat-
ing clearly that the police and certain
sections of them are in close liaison and
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are directing those operations. Is he
aware of that? By your giving them a
good conduct certificate you are actually
encouraging them so that they can go
on unimpeded, and you can take advant-
age of that and bring about closure of
universities and sometime later on also
bring in the Preventive Detention Act
and what not to serve your own pur-
pose. By your Committees etc. you
will not solve it. One lakh eagineers
are unemployed in India. . .

MR. DEPUTY CHAIRMAN: Please
sit down.

SHRI NIREN GHOSH: How do you
propose Lo face this question. . .

MR. DEPUTY CHAIRMAN. Please
sit down.

SHRI NIREN GHOSH : . . . unless
you clean up those things. Why do you
ask me to sit down? What wrong have
I done? Have I done anything wrong?

MR. DEPUTY CHAIRMAN: You
should hear the reply also.

SHRI GODEY MURAHARI (Uttar
Pradesh): He is not a Naxalite.

MR. DEPUTY CHAIRMAN:
have to give chance to others also.

We

PROF. V. K. R, V. RAO" The hon.
Member has asked some questions about
some police doing something. I am
quite prepared to pass on the observa-
tions that my hon. friend made to the
Minister of Home Affairs for his exa-
mination and answer to the hon. Mem-
ber concerned unless the Minister wants
to answer it himself on the floor of the
House at the moment. I am very sorry
I must strongly protest against the insi-
nuation that my otherwise very hon.
friend, Mr. Niren Ghosh, has made

SHRI DAHYABHAI V. PATEL:
Does he mean dishonourable®

PROF. V. K. R, V. RAO to
suggest that here I am giving a certifi-
cate. 1 know that today the Naxalite
boys are turning their attention in one
direction, and that direction is rather
troublesome from the point of view of
the hon. Member. But I also know that
the Naxalite direction is r:ot only in the
direction of the party to which the hon.
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Member belongs; it will be also n the
direction of the party to which I be-
long. We are very much aware of it.
We do not feel any sense of vicarious
satisfaction that some members of the
hon. Member’s party have been made
the special target by these fellows; not
at all. We know we are also their tar-
get. What I was stating is only a mat-
ter of fact that these are not the kind
of unrest which has been associated
with examination, discipline, pass maiks,
grace marks, that kind of thing. This
is a different kind of problem, and it
is a problem which has got to be politi-
cally faced, and it is a problem that
cannot be faced only by political talk.
1 tl"nink it also has got to be faced by
political action. It cannot be solved caly
by action taken under law and order.
Action under law and order is absolutely
essential, { do not dispute that, Side
by side political action has to be tcken
and that was the only reason why I
made reference to it, not to give them
a certificate, not to give them encouiage-
ment. I will be very unhappy if |
miss my hon. friend from the floor of
the House.

MR. DEPUTY CHAIRMAN: There
are a number of Members who have
raised their hands. T can only call them
one after another, not all at the same
time. Mr. Rajnarain.

N THATCAON (IAT YIW): F AA-
AN 7ol N F uad aF & @Y A T
g1 § o @ a7 wsdaTr g
frenfadi 1 oF T2 a1 =8 wrAgH
gora faafaat =71 o3 2, 37 37 4 ad
L qAA 91 IGT § ) wrAAQ AdT A
FT 7Y AT FAE ? T =G, FAA
dura famfadt «1 oF 1z fad) forer
HET F AT M BT I I /T,
at sl g7 I[Fr FAT HFY @, Y
gA 995 Wiy 783 TG, g WA QT
g awa gad ¥ fesma or @Y & el
g4 oar At § fa g oy fauso feg
ar w} & 7 fadwer sw gad anAl o
adt w2 & o uw g whe F e
¥ 927 7 &Y, 7T TW BT T I 2 FWiOF g
ot o arX ¥ a7 3@ aA § 1wl
faeafaaee & faw feenfraY 3 weas
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N, ¥ g e ¥ fr F ol ¥ ug
fogd ot 1 wwe 3 oar =1 7@ &,
guifs faegkr @) @dgm @A & aw
T gnn, efaw ag wdRw faw &
qTE TT RO &Y ST ag gav fa&r,
AZ YT AF-T G § |

7 qg wAar Figar g & wr aw e
faal &1 g @ 7. TR 3y feqar & dwia
W ggr foar 37 ag e fawafaa-
FqT FT FF T 11 377 AR Fegor (FRaiaar-
Fq¥ ¥ sfugrdr AR oy W@ HIA
Fde & gfg qar &R a9 g ? @
€t gw awg wgw & s fawafameay
7% g4 § T fawmfaaedl & faanfasn
#v gfaad g w1 add ? faenfa sl qefiva
¥Rt fewna A g FA F g 7.
1 wrewd cew g ¢ faarfent s
wfoadat &, e feawd & 9amwy o
w7 A Wz 73 ¥ fag o a@g & «fu-
Friqor § A faarfoai & oed @R
T oFT AT g 7

AT T F 7T TG LA FF WY SO
Iy E

o Fgmaraiy : ¥F Ty qfSE, aTwEt
qarer g o |
sfi UNAAT : NG qYF H IIET

W &, AT Wr SO arEd @ aror A8y
Iy AT ZA 2 Y AL W | FUAY =T
AT §, T VAT G A G &
&Y ST U fad srar §, 9w DE &
& g 7] 9T & 3T UL e FI A
g

T & Wy 78 g7 g o AT TEn
% f fdfy i rereere o fedy ofr Forear
Ffprdr & am-fadw s F SwaEr
g o |1 § ! Ug T HeT AW WWI
3 wife A5 W FrEETEaR &, a8
go fagal & sAFT T @ gUA Iun
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it Swawafa @ s garE g AT |
oY TISEIeTaer 0 g A g & g )

it gagawala : g war mawr @ 7

Y TSATXAAN : FITT AFTF N1 & |

st guawafy : @ ww waw @
g |

sfY TRATIR ¢ AT AT wHy AfRT—
Ifes facew de Sarfes 3a— stusht
wg @ fegr A & o awa oy &
ar ST I W FAAAT JOT-—F
TF ITHT gREd A I, oF gE W
aqrw A5 grn fasw swa #, @ aw
4 Fgrr wgar g 5 adwm feew
six § sy wm feafe & AR ammes
Figq, g fagam *fga, ag oy =gt a1
&S ATATTr § g gL TG & qFAT |
& gy we N oars g #y feafy
FY ITT g9 AT §T A AT AT HK
SUTHY FT AT I FT w|r Iy
FA ! oqgeAr S |

St ggasmafx : dw B, wa dfsw

st UNARE@A : AFAT HA S A
qygrar AT N AT aiE T fwar,
¥ Igar A & @3 dreoadt @ wyr
g A A & froee §, W 9w @
Advarr €, 7L 9 AT 9% §A F FI0
Tl T &, AT N9 d37 FY gy, Iuk
FOOT § Mo A |

Prof. V. K. R, V. Rao
I answer that?

Sir, how can
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me 3 2fgm, ¥ fw o 3w fafea =9 (

& g f& o7 a5 =ro uw agwrT fawa
gmAr ¥ A Saqar qf@ad J@f
FAT T qF AL A9 437 1y A IaFT
g UF § T FFQ0 | qG AT &Y
TGT § AFTATEE, THAATEE, TFAATZE F7 |
agr 1 FAT giaarafet #v feafa ary
@ W@ § W a feedy giqafufe #
&1 3@ ifsg

s geawaly ;- &w &, o dfed,
g w9 w4 gha

ot TeAwEe o ., fesr gfaafad
g grit, &} W w1 girafds @
T A g FHY | IWWT 7 AZ SAAT
wigwt far 57 gy feafs s faren s
® qa7 gg & 99 srEHIAIaEn B AT
ey ¥ qfeafaad #0 & 99 oo F19 @
IEIET WE | 59 TS G THT
T | '

PROF. V K. R. V. RAO. Sir, the
hon., Member has asked a <eries of
questions, answers to some of which will
mvolve, I am afraid, very long dss-
courses and may be, writing of special
papers and so on.

Sir, I do not know when 1 used the
word ‘good’ 1n regard to the students
1 thought I might have made a niistake
and I looked up agamn at the statement
that I made. 1 have said ‘“these are
activities of a small, well organised, well-
trained and wntelligent group of per-
sons.” I did not use the word ‘good’,
even though one could have called m-
telligent students as good students 1he
word ‘good’ is capable ot not only a
technical connotation but also an ethical
connotation I did not use that word
Therefore, I hope the hon Member will
regard the first part of the remark that
he made as not spoken because 1t refer-
red to something which I did not say

Then, he asked a numaber ot ques-
tions, whether the officers of those uni-
versities where the trouble took place,

they were domocratic and whether there l

has been something wrong with the
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working of the untversities and so on,
something similar to the questions which
were also asked by Shm Kalyan Koy
As I said, I myself have not gone into
the working of these individual univer-
sittes I know at least of one univer-
sity, the Jadavpur University, which is
a good umiversity, which has a good
tradition And the only Vice-Chancel-
lor whom I know, among the Vice-
Chancellors, apart from Dr Sen of Cal-
cutta University who is an economist
like myself, is Dr. Guha of Jadavpur
From my personal experience, { do not
think they are buizawatic people 1
do not known about other Vice-Chancel-
lors  They may also be good people 1
do not have any idea at all

1 would like to say that this big pro-
blem that the hon Member has ratced,
the 1mportance of defining the status
and functioning of the Vice Chancellors,
how to bimmg about a democratic «ys-
tem 1 the universities and at the <ame
time be efficient, and how at thc same
time to niaintain the standard and im-
prove the academic excellence, thcse are
very difficult and complicated matters
which we are considering 1 tho ight 1
had said m a series of answers that this
matter 1s under consideration There
15 the Gajendragadkar Report and there
18 also Mr Madhu Limaye's Bil. We
are trying to find the other problems
and solutions to it It will takc time
And [ would like to tell this House that
a madtter of this kind of fundarnental
change 1n the structure of the unwver-
sities is something which we shou'd take
to after careful consideration tecause
we dre dealing with the lives of lakhs
and lakhs of students

Then, Sir, about the question that Mz,
Rajnarain raised, I feel verv emharras-
sed He morally accused me of being
the cause for a large number of Levolu-
tionaries in this country I wish 1 could
claim that responsibility

SHR1 RAJNARAIN. T did not mean
you, g iy FIPF TIFTT |

PROF V K R V RAO In the
larger sense? When he means 1t mn a
larger sense .

SHRI RAINARAIN:
dually,

Not indivi-

PROF V K R V RAO Then, Su.
obviously, 1 do not have to say how
In a larger sense 1 am responsible for
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the productio’|, as he said, of Mr. Niren | people, tae future generation, and they

Ghosh. And he said, many other Niren
Ghoshes will spring in future also...

SHRI KRISHAN KANT (Harya-
na) : Includirg Mr. Rajnarain,

PROF. V. X, R, V. RAO : All that
I want to tell the House seriously is that
I agree with he hon. Member that the
educational s stem needs to be looked
into much mare than you have done so
far. I also ugree with him that mese
looking into ts not enough, but some
expeditious action is required, hecause
things are beginning to get out of hand.
I do not thin: that educational reform
by itself is gcing to solve the problem,
if you ask my opinion. I think the pro-
blem is not merely educational, it is
also socio-ecoriomic; it involves the com-
plete change in the structure of the
country and ‘o on and so forth. Bul
in any case tiat is no excuse {or our
not going ahead or trying to do what-
ever we can o reform the educationsl
system. All that I can assure the hon.
Member is thit within my very limited
power—I hop* Mr. Rajharam will not
again say tha [ am a helpless sort nt
kid or sheep which is bleating he:e.
Constitutionlly T am rather helpless as
Minister of Eucation—in spite of my
helpless position, I will try my best to
see what can be done to expedite this
process of educational reform.

SHRI K. S DOOGAR (West Ben-
gal): Burdwar, Jadavpur, Kalyani, Shiv-
pur and now it i$ spreading elsewhere
and nothing is being done. Tt is a socio-
economic protlem as also a problem of
law and order There is callousness ou
the part of the Education Minister, there
is callousness un the part of the Minis-
ter of Home Affairs to deal with the
situation firmly. What is needed today
is a firm dealing of the situation. Gov-
ernment is avare that even when the
police was pcsted in the university —I
am reterring lo the case of Shivpur
Engineering Chllege—in the presence of
the police. un versity property was des-
troyed. 1Is this the way of managing
things? Is this the way of dealing with
the siutation irmly, efficientiy? Merely
philosophising and thinking that a Com-
mittee or a meeting of any Board will
bring about 1 solution will not help
The situation demands that the Govern-
+ent must make up its mind to deal
with the situa’ion firmly With whom
are we dealing? We are dealing with
the future of the country, the young

4

are being spoiled.

The Minister just told us that he is
holding a conference with the Vice-
Chancellors and others. That will not
do, Sir. The Prime Minister must call
a conference with the political leaders
because it is she who has also been
conniving with parties who are respon-
sible for the trouble in West Bengal.

In this connection, Sir, I want to
know what steps the Government is
taking to see that the Universities are
opened. What steps are being taken
to sec that proper protection is given
to the students to enable them to return
to their duties? The politicians are
spoiling the whole thing. Has the Gov-
crnment made up its mind to call a
meeting at the instance of the Prime
Minister so that she could ask the poli-
ticians to spare the students? That is
the most important thing that is neces-
sary.

Thirdly, is the Government satisfied
with what is being done? If not, why
this inaction and indecision? What
about Mr. Dhavan who is the Chancel-
lor of all these Universities? He is get-
ting unpopular day by day. There is
a demand for his recall. Is the Govern-
ment satisfied that Mr. Dhavan, on
whom lies the mantle of rmnning the
State, is efficient enough in tackling the
situation and that he 1s doing all that
Is necessary on his part?

PROF. V. K. R, V. RAO: 1 do not
quite know what answear the hon’ble
Member expects me to give. 1 think
the hon'ble Member made a series of
observations including callousness on
the part of the Education Ministry, the
Home Ministry and so on. All that 1
can say is I do not know whether the
Home Ministry is callous or not but
I can assure him that the Fducation
Ministry is not a callous Ministry.

Then Sir, he wanted to know what
steps we are taking to see that the Uni-
versities afe reopened. This is really
the crux of the problem because I think
it the Universities and educational insti-
tutions rematn closed, to that extent
they have failed in solving the problem.
Decause it is not merely the question of
some people being avadable tor recruit-
ment, a large number of other persons
will also find themselves on the streets,
and that is bound tn add to the law
and order problem of this country,
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But let me also preseat, Sir, before
the House the kind of difficulties that
1 was told when 1 was there. All the
Universities have not been closed, in
the sense that some of them have been
closed a little earlier than their vacation,
that is to say, what you call, put for-
ward or backward by a few days. But
an attempt was made, 1 think, in one
University, to see if it could be run by
keeping the police within the campns
of the University, having the police
station within the campus of the Univer-
sity itself. This attempt was made to
see if keeping the police inside the
campus would enable the University to
run smoothly. And the experience was
that it was not helpful. You could not
prevent possibilities of clashes between
groups of students or the kind of indi-
vidual violence that takes place or the
other techniques. You might say that 1
am giving publicity. But it is in the
papers every day. A whole technidque
is being followed. 1t is the hit-and-run
business. It is not only the University
campus that is being attacked or the
speakers that are being attacked ar pub-
lic institutions being attacked, because it
is a question of people suddenly coming
out, throwing their bombs and so on
and disappearing within two or three
minutes. So, the Vice-Chanceliors felt
that the situation should become a little
more normal in the sense that people.
either they should be a great deal r1es-
ponsible by creating public opinion
among the student community and
among the citizens and so on, or those
who are doing this kind of thing today
must be disillusioned about the utility
of what they are doing. Therefore, the
Vice-Chancellors are a littie nervous.
They say even if you have the police
in the campus that will not help them
to run the University against this kind
of, what you may call, organised but
sporadic and almost guerilla kind of
violence. This is the major problem
At the same time, Sir, it is very impor-
tant to see what we can do to get the
Universities opened. The only thing
that we can do is this. T told the Vice-
Chancellors to discuss with the people
and try to argue the thing out because
T am a great believer in dialogue and
argument. 1 am a great believer in
reasoning and logic.

st TrstAveer ¢ YL 0F  frarefiat ¥
5T g #4917
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PROF. V. K. R. V RAO: I do not
know of Vidyarathi Sangathan. There
are a number of associations. 1he hon’-
ble Member is aware that 1n Calcutta, as
in many other places. there are a num-
her of student organisations,

Sft TreArat - T Ay, @O0 erEi F
T q F15 gfaaa § #1% ardfde ]
CE !

PROF. V. K. R. V. RAO: I am
afraid 1 do not have the knowledge. I
can get the answer to that. 1 do not
have knowledge about the precise num-
ber of student organisations there. But
1 do know that there are different stu-
dent organisations in Calcutta which are
also in conflict with each other.

S TIHATROT : TE Y AT HIAL HTAT
¢, ag @ Dfafera §

PROF. V. K. R. V. RAO: That is
the whole point. This is the reason why
I gave that answer. This is the problem.
1 agree with my hon’ble friend. 1 am
sure the hon’ble Home Minister, who
is sitting here, will take due note of
what the Home Ministry should do and.
how the law and order should be main-
tained. I am all for the maintenance of
law and order. But what I wanted to
say as an educationist was that 1t fs
not merely a law ard order prablem. Tt
is a problem that concerns all of us
who are in the political field. who may
or may not have some influence with
the younger generation. All of us have
to come in for a much greater involve-
ment into these problems and try to
give some sense of hope to the voung
people who may be attracted by the
kind of activities that are taking place.
That was the main reason why I have
been referring 1o the political problem,

Only one thing T must say. T very
much regret the larguage—otherwise it
is a reasoned question—of my hon’ble
friend. who belongs to a very good
party. | am sorry that he should have
said that the Prime Minister is conniv-
ing with these partizs which are creat-
ing this trouble. [ should like to strong-
ly repudiate that kind of insinuation.

SHRIMATI PURARI MUKHOPA-
DH\"AY (West  Bengal): Since our
Minister in charge of Education is also
the Minister in charge of Youth Ser-
vices, may I know from the Minister
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in Charge of Ywuth Services what pro-
gramme has he got to offer to these
students, to these youths to channelise
their energy in different Universities?
There is no piayground, there is no
extra-curricular activity, there 15 uo
place even for a common room, for
debating societi's. What are the pro-
grammes that he has envisaged as the
Minister of Youth Services to channelise
the energy of the youths?

Secondly, sin-e the hon’ble Minister
has talked very highly about the Vice-
Chancellor of tie Jadavpur University,
may I know from the Education Minis-
ter whether he is aware that at 1east
36 of the teaching statf who were work-
ing there are t:mporary, not only for
one or two ye:rs but for six years?
Some of them ure waiting for six years
for confirmation of their post. Even
they take profe.sors from outside with-
out giving the nior lecturers the lec-
turership. Not giving permanent post
to their own rpzople, they are inviting
people from outside. What steps are
you going to take o discuss these mat-
ters, to redress grievances not only of
the Jadavpur Uiniversity staff, not only
of the students hut also of teachers who
are suffering it different Universities?
It is nothing but a cumulative effect of
the injustice they have got or they are
getting from their authorities. As the
Education Minister are you considering
steps to be tak:n 10 see that the grie-
vances of the staff, the grievances of
the students, no! the political grievances
but the genuine academic grievances,
grievances about service conditions are
removed? Are you aware, Sir, that
there was a thieat from the examiners
to boycott the examinations by the
staff? ‘They passed a resolution only in
the month of April and the examina-
tions which were to be taken in May
have been postponed due to the closure
of the institution. TIs it only the Naxal-
bari movement which is responsible Jor
the closure of the institutions or the
accumulated grisvances of students, staff
and autharities the callous attitude of
the Governmen' and the callous attitude
of the authorities in the different Uni-
versities which is responsible for this
closure?

PROF. V. K. R. V. RAO: Sir, I do
not know why this soft-spoken hon’ble
Member should have used such hard ex-
pression as “cailous attitude of Govern-
ment” and so cn. [ think probably sh:
is talking of the Government which was
in power in West Bengal.

4
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As far as programmes for youths are
concerned I think T had mentioned in
this House during a discussion in the
morning that the University Grants
Commission has a programme for the
students’ welfare and students’ amcnities
and activities. And this programme is
being stepped up considerably during
the current year. But I must agrec with

er that some of the things that she
has mentioned cannot be solved just
like tiat. You cannot produce play-
ground within the twinkling of an eye
or within the existing situation. For
examp.e we are thinking of a text-book
library. One of the most important
difficulties that faces us is that they are
not in a position to buy text-books. and
they cunnot go and read the books only
in the college library bacause the college
library is closed; it is far away. One
of the programmes we are having is to
st up In as many places as possible
text-book libraries, (Interruption by
Shrimati Purabi Mukhopadhyay). Let
me complete my answer. [ understand
your question,

SHRIMATI PURABI MUKHOPA-
DHYAY: I did not say “the callous
attitude of the Minister,” 1 have the
fullest confidence in the ability of Dr.
Rao as the Minister in charge of this
department. But | only referred to this
attitude of lack of amenitiss for the
students, lack of playgrounds and so on,

MR. DEPUTY CHAIRMAN: He is

replying to all the points that you have
raised.

SHRIMATI PURABI MUKHOPA-
DHYAY: Personally, I know. he s
trying his best to solve the problem.

PROF. V. X. R. V. RAO: 1 am
grateful to the hon. Member; she has
justified what T said when I started my
answer, that she is a soft-spoken Mem-
ber; she has proved this by being so
nice to me in her subsequent observa-
tions. What I wanted to say was, to
the extent that we can—on playgrounds
also I have written to the State Gov-
ernments—we are trying to do what we
can.  Now, about the question of some-
thing being wrong with the Vice-Chan-
cellor of Jadaypur University. my only
rclationship with him has been that of
a colleague. 1 have never been a ser-
vant of the Jadavpur University. So T
do not know how he is as Vice-Chancel-
lor of that University. I have only met
him on four or five occasions and 1
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found him a very knowledgeable and a
rather nice person. But I shall certain-
ly draw the attention of the University
Grants Commission to the fact that
apart from whatever little things théy
have done in regard to salaries and so
on, this problem is there. I agree with
her, In fact, even at the meeting of
leaders yesterday, 4 number of leaders
of political parties pointed out how the
atmosphere in the academic campuses is
vitiated. It is not merely a cuestion
of Naxalites. I agree with her that the
Naxalites are not responsible for every-
thing, and many other problems and
difficulties are responsible for this. One
of them is the frustration among the
teachers. For this various rcusons are
there. We hope that when the com-
mittee on the governance of colleges also
makes its report and we are able to do
something to reform the governing
bodies of colleges, get security of tenure,
proper recruitment, promotion, etc., we
will have some hand in preventing these
things.

SHRI CHITTA BASU (West Bengal):
Sir, 1 think the hon. Minister is ‘ery
much interested in the resumption of
normal work in all the universities of
West Bengal.

PROF. V. K. R. V. RAO: Very much
$0,

SHRI CHITTA BASU: While expres-
sing my distress and concern at this
situation which has led to the closure
of universities in Calcutta and in other
places of West Bengal, may I know from
the hon. Minister whether he considers
it desirable to advise the Vice-Chancel-
lors of the universities of Calcuttr and
West Bengal to set up consultative coun-
cils with the representatives of students,
with the representatives of the employees
of the universities, with the representa-
tives of the Executive Council .

SHRIMATI PURABI MUKHOPA-
DHYAY : Representatives of political
parties.

SHRI CHITTA BASU:. wih re-
presentatives of the Senate or the Syndi-
cate as the case may be, and with the
representatives of the teachers’ councils
of the unijversities, to review the sitna-
tion to-day in West Bengal and devise
ways and means to improve the acade-
mic atmosphere in the university cam-
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puses for the early resumption of nor-
mal activities in the universities? May
I also know whether the hon. Minister
took up this matter, or had a discussion
of this kind, with the Vice-hancellors
with whom he had a meeting recently?
I would also like 10 know whether it
is not a fact that in certain universiics.
the CRP has already been deployed and
the Executive Council of the North Ben-
gal University has demandsd that the
CRP should be withdrawn as a condi-
tion precedent to the restoration of nor-
malcy within the university campus.
Then, is he aware of the fact that the
teachers of the Jadavpur University have
been agitating over certain demands, par-
ticularly on the question of permanency,
on the question of upgrading ot the
junior and assistant professors to pro-
fessors, and particularly on the demand
of cancellation of the recommendation
of the selection commitiee for the post
of Professor of Physical Chemistry, and
that they have said that if their legiti-
mete demands are not met, they would
also boycott the examinations znd they
would not take up the invigilators’
work? Have the University authorities
of Jadavpur taken these Naxalite activi-
ties as an alibi to side-back and by pass
the accumulated grievances of the tea-
chers of the University of Jadavpur?

PROF. V. K. R. V. RAO: Sir. wmith
regard to the first question whether 1
had any discussion with the Vice-Chan-
cellors about the kind of composite
consultative body that he has suggested,
my answer is “No.” But as the hon.
Member has made the suggestion, I
shall get the record so that I will know
the exact words that the hon. Member
has used and [ shall assure him. . . .

SHRI CHITTA BASU : T shall repeat
it.

PROF. V. K. R, V. RAO. You do
not have to repeat it. It js already on
the record. T shall assure him that these
sentences will be taken out of the record
and T shall send it with a covering
letter to all the Vice-Chancellors, saving
that a very respected, energetic and
sincere Member of this House has rmade
this suggestion and T shall be glad if you
give this <uggestion proper wesight and
consideration (Interrupntion) Regparding
the question of the CRP being  with-
drawn, as far as I am aware. the police

were posted in these campuses at the re-
quest qf_ the Vice-Chancellors of the
universities concerned. I also saw in

— Pl
— —— S
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the papers this morning somewhere that
the North Beng:l University Executive
Council is proposing that the CRP
should be withdiawn. I have no doubt
that if they make such a suggestion, the
State Governmer! will give it due con-
sideration. Then ‘egarding the last point
about the griev:nces of the Jadavpur
University teachers. ..

MR. DEPUTY CHAIRMAN: You
have already rep ied to that question.

SHRI CHITT.. BASU: But I want.
ed to know wherher they are using the
Naxalite activity as an a.ibi?

PROFR. V. K. R. V. RAQ: 1 knew
he would say thai. I do not know why
the hon. Member should think this is
an alibi which t ey are using in order
not to take any action in this matter.
As far as we are concerned, we shall
draw the attention of the university
authorities through the University
Grants Commission to the existence of
these grievances.

DR. BHAI MAHAVIR (Delhi); Sir,
mention has bee1 made of the unem-
ployment problem. I would like to
know from the hon. Minister as to why
the Man-power 'Zommission which is
going into the problem of unemployment
is working under the Home Ministry.
I can understand if it works under the
Planning Commission or under the gui-
dance of a distinguished economist like
Dr. Rao himself, who is also responsi-
ble for the youtl welfare of the coun-
try. Now the M an-power Commission
recommended tha! admissions into engi-
neering colleges «hould be reduced and
that has been cor sidered to be the only
step the Government could very quickly
and effectively tae for solving the un-
employment protlem among the engi-
neers. That, to riy mind, appears to be
the most shortsiglited way of solving the
problem. I would like to know his
views on this, 1 am very grateful for
his separation of student indiscipline in
general from the present agitation or the
state of affairs that is to be seen in West
Bengal. I agree with him that student
indiscipline so far as the matter of fees
or promotion rul's or hostel accommo-
dation or other fzcilities for the students
is concerned is quite a different matter.
As he has said, this is a question of an
organised gang (r a group of people
aiming at chaos and that chaos is aimed
at for the purpcse of disrupting the
society. It is a challenge to all esta-
blished norms of democratic way of life
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that we have in this country. Now, he
has said that it is a political problem.
I agree there also. But I would like to
ask him when he said that we cannot
solve it by political ialking only, whe-
ther it is not true that political talking
can in any case aggravate or add to
the fire that is burning. In this con-
text, I would like to know whether the
parties he has invited, or is talking with,
for a solution of this problem, include
the party, two most important members
of which—Mr. E.M.S. Namboodiripad
and Mr. Gopalan—when the
former was a Chief Minister,
openly declared their intention
to wreck the Constitution
of the country. And the Government
told us that they were being consulted
and that some confabulations were going
on, but we do not know the result of
those consultations. We have never
been told what ultimately came out of
them. So that party is there. Does not
the way Mr. Kalyan Roy condemned
the administration of universities by
calling them feudal, dens of nepotism,
corruption, etc. encourage the disruptive
forces that are at work in West Bengal?
Lastly, I would like to know whether
while solving the student unrest pro-
blem the Minister will take care..,

1 pM

MR. DEPUTY CHAIRMAN: Do
not elaborate it.

DR. BHAI MAHAVIR: 1 am not
elaborating it. I am only mentioning
the point which my honourable friend
there raised about High Court Judges
being appointed as Vice-Chancellors, 1f
things go the way they are going, my
fear is that you would have to consider
the appointment of some army colonel
as Vice-Chancellor instead of a High
Court Judge—if things go the way they
are going in West Bengal. [ also want
to know whether you are also consulting
the parties which are adding fuel to all
this fire. I would like to have an
assurance that he will also make sure
that respect for authority, respect for
teachers, respect for discipline, are not
eroded in the name of democratising
university administration or in the name
of what 1s very fancifully called, student
participation in the management. It is
all right if there is student participation
so far as welfare activities go. But the
very basis of sanctity which pretects
an academic institution should not be
eroded.



163 Calling Abtention

SHRI K. P. SUBRAMANIA ME-
NON (Kerala): What are your party
people doing in the Delhi University
against its Vice-Chancellor?

PROF. V. K. R. V. RAO: Regarding
the question about the NManpower Com-
mission I do not know why it was
appointed by somebody or I do not see
any reason why it should be with the
Planning Commission or the Education
Ministry. As far as that part is con-
cerned, the honourable Minister of State
for Home Affairs is present here and
1 am sure he has heard the honourable
Member. ..

DR. BHAI MAHAVIR He is only
enjoying a joke.

PROF. V. K. R. V. RAO: No, he
is enjoying something else. 1 am sure
he has heard the honourable Member
and he will take note of it. Then, Sir,
he wanted my views on political ele-
ments aggravating the matters. And in-
cidentally he also mentioned about one
honourable Member of this House in
this matter, Obviously it would be
neither wise nor prudent nor intelligent
on my part to express my views on this
particular subject. Then regading the
last question that democratisation of uni-
versities should not lead to disrespect
for teachers and educational authorities,
I assure him that as far as I am con-
cerned, democratisation, if it is done
properly, should not lead to disrespect
for educational authorities and teachers.

THE LEADER OF THE OPPOSI-
TION (SHRI S. N. MISHRA): Mr.
Deputy Chairman, apart from working
for a socio-economic revolution about
which many times we have been told
that this was the only way to deal with
the problem, the real thing with which
we are grappling at the moment is this:
whether something urgently can be done
about it, and, if so, what exactly it is
that the Government proposed doing in
this matter. Now, it appears to me that
this problem is predominantly political,
I would not say entirely, but predomi-
nantly it is political. How is this politi-
cal problem going to be solved? Can
the political leadership solve this pro-
blem? At the moment there is no po-
pular Government in West Bengal so
that no political initiative can be forth-
coming from West Bengal. When that
is so, is the political leadership going to
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be provided by the Central Government
which is in charge of the ddministration
at the State level? If so, the question
that was put by my honourable friend,
Mr. Doogar, is very valid. What initia-
tive is the Prime Minister going to take
in this matter? Unless the initiative is
taken by the Prime Minister in this
matter, there cannot be any political
leadership which can b ing about some
solution to this problem. It is all right
for my honourable friend, Prof. Rao, to
call a conference of the political leaders
in Parliament. But that would not be
sufficient. The main question which 1
want to ask is whether any political ini-
tiative or leadership is going to be pro-
vided in this matter, and, if so, in what
form. There is another thing which is,
again, very important. That is, we have
got the President’s agent at the State
level, that is, the Governor; he also
happens to be the Chancellor of the
University; he has got a responsibility
in this matter, a very direct responsi-
bility. And you know thar even in this
morning’s newspapers the resolution of
the ruling party’s unit in West Bengal,
has been published in which a kind of
no-confidence has been expressed in the
Chancellor, in the Governor of the
State. If that is so, then, in a sense,
there is a complete political vacuum at
the State level. So the State cannot pro-
vide the kind of political leadership
that is required there. 1 would like the
honourable the Education Minister to
tell us—if this problem is predominantly
political—what is the political solution
which is going to be provided. With
whose initiative and leadership is this
going to be provided? This is the main
question; otherwise, we tend to branch
off into so many directions which might
be important, but which are really not
important or urgent in the present con-
text.

PROF. V. K. R. V. RAO: As far as
I am concerned, I had promised in the
other House that I shall be meeting the
leaders of all the political parties and
groups in Parliament on the subject of
student unrest and student violence. 1
am sorry my honourable friend, who is
also an educationist and is the Leader
of the Opposition in this House, did not
find it possible to be present at the
meeting. 1 hope...

SHRI S. N. MISHRA : | was absent.
I would rather like to have a
(Unterruptinn,)

LAY



|
t
85 Papers laid

PROF. V. K R. V. RAO: I do not
tnow if he means that the Leader of
he Opposition will only see the Prime
Minister and nt the others....

SHRI S. N. MISHRA: I did not say
hat, I said thit this problem is a poli-
ical problem a:id you will have to pro-
side leadership ...(Iarerruptions)  Sir,
since the honourable Minister was also
sleased to protest against the remark of
ny hon’ble frie 1d, Mr. Doogar that the
Prime Minister was conniving at this,
[ must say that this is a fact which he
:annot deny. [he Prime Minister has
:ntered into po itical arrangements with
‘he elements wiiich are responsible for
his kind of trouble in the State. There
;an be no deniing the fact.

PROF. V. K. R. V. RAO: | am sorry
[ again have to repeat my strong repu-
diation of the allegation that is contain-
ed in the honourable Member’s remarks.
But I shall cert.inly convey, in spite of
the allegation, to the Prime Minister
the desire of the honourable Men ber
that the Prime Minister should take the
initiative in ca ling a meeting to deal
with this proble n at the political level.

SHRI S. N, MISHRA : ..
go to the State

PROF. V. K. R. V. RAO: That you
tell her when y»u meet her.

. and also

PAPERS LAID ON THE TABLE

I. ANNUAL REe:orT (1963-67) OF THE
INDIAN  INSTITUTE ~ OF TECENOLOGY,
MADRAS

1I. SpeciaL RE‘orT (1970) (HiNDI VER-

SION) GIVING TI E ACHIEVEMFENTS OF 1BE

NATIONAL LABOWMTORIES AND RESCARCH
AsSOCIATIONS

1THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF. V.
K. R. V. RAQ): Sir, I beg to lay on
the Table—

(a) A copy of the Tenth Annual Re-
port of the ]1dian Institute of Tech-
nology, Madras for the year 1968-69.
[Placed in Library. See No LT-3613/
70.]

(b) A copy of the Hindi version of
the Special Report (1970) giving the
achievements of the National Labora-
tortes and Research Associations.
[Placed in Litrary. See No. LT-3369/
70.]
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PAPERS UNDER THE AIR CORPORATIONS
RuLes, 1954

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND
CIVIL AVIATION DR. (SHRIMAT))
SAROJINI MAHISHI: Sir, | beg to lay
on the Table, under sub-rule (5) of rule
3 of the Air Corporations Rules, 1954,
a copy each of the following papers (in
English and Hindi):—

(i) Summary of Budget Estimates
for Revenue and Ixpenditure of Air
India for the year 1970-71. [Placed in
Library. See No. LT-3583/70.]

(i) Summary of Actuals for the
year 1968-69, Budgst Estimates and
Revised Estimates for the vear 1969-
70 and Budget Estimates for the year
1970-71 under Capital of Air India.
[I(’)litced in Library. §e No. LT-3584/
70.

(iif) Summary of Budget Estimates
of Revenue and Expenditure of the
Indian Airlines for the year 1970-71.
[Pl?ced in Library. Ser No. LT-3585/
70.

(iv) Summary of ctuals for the year
1968-69, Budget Estimates and Revised
Estimates for the vear 1969-70 and
Rudget Estimates for the year 1970-
71 under Capital of the Indian Air-
lines. [Placed in Library. See No. LT-
3586/70.] -,

I. ANNUAL REPORT AND Acv OUNTS (1967-

68) OF THE REHABILITATION INDUSTRIES

CORPORATION LIMITED, CAICUITA AND
RELATED P\PERS

II. ANNUAL REPORT AND ACCOUNIS

(1968-69) OF THE REHABILITATION INDUS-

TRIES CORPORATION LiMiterd, CAICUTTA
AND RELATED PAPERS

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI S. C. JAMIR): Sir, 1 beg to lay
on the Table, under sub-section (1) ot
section 619A of the Companies Act,
1956, a copy each of the following
papers (in English and Hind1): —

(i) Ninth Annual Report and Ac-
counts of the Rehabilitation Industries
Corporation Limited, Calcutta. for the
year 1967-68, together with the Audi-
tors’ Report on the Accounts. [Placed
in Library. See No. LT-3616/70.]



